(REPORTABLE)

ITEM NO.1503 COURT NO.8 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

SUO MOTO WRIT PETITION(CRIMINAL) No(s). 1/2019

IN RE ALARMING RISE IN THE NUMBER OF Petitioner(s)
REPORTED CHILD RAPE INCIDENTS
VERSUS
Respondent(s)
WITH

C.A. No. 7968/2019 (XVI)
Date : 15-05-2025 This petition was called on for pronouncement of
judgment today.
For Petitioner(s)
By Courts Motion, AOR

Mr. Abhaid Parikh , AOR

For Respondent(s)
M/S. Plr Chambers And Co., AOR

Mr. Anil Shrivastav, AOR

Mr. Manish Kumar, AOR

Ms. Aswathi M.k., AOR

Mr. Vishal Prasad, AOR

Ms. Deepanwita Priyanka, AOR
Mr. Sanjay Kumar Visen, AOR
Mr. Vinod Sharma, AOR

Mr. Sunny Choudhary, AOR

Signaj.re ot Verifed Mr. Pukhrambam Ramesh Kumar, AOR
Dlgnaym'rsrw‘g\ﬁe by
il | Mr. Anando Mukherjee, AOR

Mr. Pitambar Acharya, Advocate General
Mr. Shibashish Misra, AOR



Mr. Milind Kumar, AOR

Mr. M. Yogesh Kanna, AOR

Mr. Rajiv Kumar Choudhry , AOR
Mr. Sravan Kumar Karanam, AOR
Ms. Ruchira Goel, AOR

Vinay Arora, AOR

Ms. Astha Sharma, AOR

Mr. Kunal Chatterji, AOR

Mr. Guntur Prabhakar, AOR

Ms. Diksha Rai, AOR

Ms. Hemantika Wahi, AOR

Mr. Gopal Prasad, AOR

Mr. V. N. Raghupathy, AOR

Mr. Ranjan Mukherjee, AOR

Ms. K. Enatoli Sema, AOR

Ms. Jaspreet Gogia, AOR

Mr. Narendra Kumar, AOR

Mr. K. V. Vijayakumar, AOR

Mr. Gopal Singh, AOR

Mr. Nishant Ramakantrao Katneshwarkar, AOR
Mr. Raj Bahadur Yadav, AOR

Mr. Kunal Chatterji, AOR

Mr. Rajiv Kumar Choudhry , AOR
Mr. V. Giri, Sr. Adv.

Ms. Uttara Babbar, Sr. Adv.
Mr. Krishna Dev Jagarlamudi, AOR



Ms. K. Enatoli Sema, AOR

M/S. Plr Chambers And Co., AOR
Mr. Pashupathi Nath Razdan, AOR
Mr. Niranjan Sahu, AOR

Mr. Akshay Amritanshu, AOR

Mr. Som Raj Choudhury, AOR

Mr. Himanshu Shekhar, AOR

Mr. Nirnimesh Dube, AOR

Ms. Enakshi Mukhopadhyay Siddhanta, AOR
Mr. Deepayan Mandal, AOR

Mr. Arjun Garg, AOR

Mr. P. I. Jose, AOR

Ms. Rashi Bansal, AOR

Aishwarya Bhati, A.S.G.
Mr. Shreekant Neelappa Terdal, AOR

M/S. Chambers Of Kartik Seth, AOR
M/S. Parekh & Co., AOR

Ms. G. Indira, AOR

Mr. Pukhrambam Ramesh Kumar, AOR
Mr. Nikhil Jain, AOR

Mr. Guntur Pramod Kumar, AOR

Mr. Abhimanyu Tewari, AOR

Ms. Radhika Gautam, AOR

Ms. Tulika Mukherjee, AOR

Ms. Aishwarya Bhati, A.S.G.
Mr. Arvind Kumar Sharma, AOR

Mr. Sameer Abhyankar, AOR
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Mahfooz Ahsan Nazki, AOR
M. Yogesh Kanna, AOR

Lakshmi N. Kaimal, AOR

Aaditya Aniruddha Pande, AOR

Samir Ali Khan, AOR
Shuvodeep Roy, AOR

Mukti Chowdhary, AOR

Avijit Mani Tripathi, AOR

Ruchira Goel, AOR
S. Gowthaman, AOR
Sumeer Sodhi, AOR
Naresh K. Sharma, AOR
Sahil Tagotra, AOR

V. Giri, Sr. Adv.
Uttara Babbar, Sr. Adv.

Krishna Dev Jagarlamudi, AOR

Diksha Rai, AOR
Jaspreet Gogia, AOR
Narendra Kumar, AOR
Atul Kumar, AOR

Nishe Rajen Shonker, AOR

Mukesh Kumar Maroria, AOR

R. P. Gupta, AOR
Vinod Sharma, AOR

G. N. Reddy, AOR

Prashant Shrikant Kenjale, AOR

Nupur Kumar, AOR



Intervenor-in-person, AOR

Mr. V. N. Raghupathy, AOR

Mr. Sandeep Kumar Jha, AOR
Mr. Kanhaiya Singhal, AOR

Ms. Sindoora Vnl, AOR

Ms. Deepanwita Priyanka, AOR
Mr. Prem Sunder Jha, AOR

Mr. Ankit Goel, AOR

Mr. S.. Udaya Kumar Sagar, AOR
Ms. Vanshaja Shukla, AOR

Mr. Kumar Mihir, AOR

Mr. Kunal Mimani, AOR

Mr. Milind Kumar, AOR

Mr. Sanjai Kumar Pathak, AOR
Vinay Arora, AOR

Mr. Aravindh S., AOR

Mr. Anando Mukherjee, AOR

Ms. Devina Sehgal, AOR

Mr. Subhasish Mohanty, AOR
M/S. Arputham Aruna And Co, AOR
Mr. Gopal Singh, AOR

Mr. Dilip Annasaheb Taur, AOR
Mr. Ramesh Babu M. R., AOR
Ms. Asmita Singh, AOR

Mr. Ashok Mathur, AOR

Mr. T. G. Narayanan Nair, AOR



Mr. Chirag M. Shroff, AOR
Mr. Manish Kumar, AOR

Ms. K. V. Bharathi Upadhyaya, AOR

1. HON'BLE MS. JUSTICE BELA M. TRIVEDI has pronounced the
reportable judgment of the Bench comprising HER LADYSHIP
and HON'BLE MR. JUSTICE PRASANNA B. VARALE.

2. The Suo Moto proceedings are closed in terms of the
signed reportable judgment.

3. Pending application(s), if any, shall stand closed.

(NISHA KHULBEY) (MAMTA RAWAT)
SENIOR PERSONAL ASSISTANT COURT MASTER (NSH)
(Signed Reportable Judgment is placed on the file)

*appearance slips not given
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